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Notes of The Registry Order of The Tribunal-

1s absent.

The O. pence dismissed for default.

MEMBER (A)

pms

Mr. J. K. Nayak, Ld. counsel for the respondents submitted that the
applicant has been already removed from service on 21.09.2014, on
culmination of departmental proceedings. It seems that the applicant is
not taking any steps to pursue the litigation and today also the applicant
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